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SHRI MANAS RANJAN BHUNIA: Sir, this is an important issue. This is an 
attack on democracy, this is an attack on institution ...(Interruptions)...

MR. CHAIRMAN: This will be discussed tomorrow morning. We are taking it 
up in the first hour of tomorrow morning. It has been agreed upon by others also. 
Please sit down. I will allow you. I will also allow you, Mr. Nadimul. Let the House 
function, only three days are left. मेरा आप सबसे एक अनुरोध है ि क यह एक महत्वपूर्ण 
ि ्वषय है, यह समसया एक ि दन की नहीं है, देश भर में ि कसान ्व अनय सब लोग चिंििि हैं, 
इसिलए सब लोग रिंनातमक दृष्टि से अपने सुझा्व दें, िो उससे फायदा होगा और सरकार को 
भी उस पर अमल करने का प्रयास करना िंािहए। यह मेरा मि है।

श्री अमित अमिल चन्द्र शाह (गुजराि): सभापिि महोदय ...(व्यवधाि)...

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, What about the notice 
under Rule 267?

MR. CHAIRMAN: I have already said it. You have heard it also. हम उसको 
कल सुबह first hour में priority में ले रहे हैं।

————
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श्री अमित अमिल चन्द्र शाह (गुजराि) : सभापिि महोदय, मैं आपके प्रिि आभार व्यक्त 
करिा हंू िक आपने रूल 176 की मेरी अलपकािलक िंिंचा को अनुमिि दी। आज मैं कृिष के ि्वषय 
में िंिंचा लेकर सदन में आया हंू। कृिष सिदयों से हमारे देश की पहिंान है। सबसे पुरानी ्ैवज्ािनक 
कृिष करने का श्ेय अगर िकसी देश को जािा है, िो ्वह भारि को जािा है। देश की आबादी 
का लगभग 65 प्रििशि से जयादा का िहससा कृिष पर िनभ्णर है और हमारी जीडीपी में कृिष का 
contribution भी बहुि महत्वपूर्ण है। ्ैवसे िो, जो जीडीपी के आंकडे बनिे हैं, उसमें शुद्ध रूप से 
contribution को देखें िो 15 परसेंट contribution माना जािा है, परंिु कृिष में से जो रोज़गारी 
उतपन्न होिी है, इसको ऐड कर लें और उसको भी िगनिी में लेकर आएं, िो यह contribution 
लगभग 42 परसेंट के आसपास हो जािा है।

महोदय, जनसघं के ज़माने से भारिीय जनिा पाटटी की नीिि रही, मुक्त वयापार और मुक्त 
खेिी। ्वष्ण 1950 से ये दो हमारे नारे हैं। इसी के आधार पर जब-जब हमें शासन में आने का 
मौका िमला, िंाहे ्व े राजय सरकारें हों, िंाहे कें द्र सरकार हो, हमने इसके आधार पर कृिष को 
बढा्वा देने की शुरुआि की और हमने मुक्त कृिष की िदशा में बहुि सारे काम िकए हैं। जब 
्वष्ण 2014 में देश की जनिा ने एक ऐििहािसक िनर्णय िलया ्व एक ऐििहािसक जनादेश िदया 
और 30 साल के बाद पहली बार िकसी एक दल को पूर्ण बहुमि की सरकार बनाने का जनादेश 
िमला। भारिीय जनिा पाटटी के नेिृत्व में एनडीए की सरकार बनी, एनडीए के सारे सा ंसद जब 
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अपने नेिा के िुंना्व के िलए ससंद के सेंट्रल हॉल में इकट्ा हुए थे, उस वक्त हमारे नेिा और 
अभी के प्रधान मंत्ी श्ी नरेनद्र मोदी जी ने भाषर िकया था िक यह जो सरकार बनने जा रही 
है, ्वह सरकार िकस िदशा में जाएगी। महोदय, मैं मानिा हंू िक ्वह भाषर ही, आने ्वाले पा ंिं 
साल में सरकार िकस िदशा में जाएगी, उस िदशा को इंिगि करने ्वाला था। प्रधान मंत्ी जी ने 
अपने भाषर में कहा था िक भारिीय जनिा पाटटी के नेिृत्व में यह सरकार जो बनने जा रही 
है, एनडीए की सरकार बनने जा रही है, ्वह सरकार गरीबों, दिलिों, आिद्वािसयों, िकसानों, 
मज़दूरों और गा ँ्वों की सरकार होगी। और उसी बाि के आधार पर ि्वगि साढे िंार साल से 
भारिीय जनिा पाटटी की सरकार आगे बढ रही है, एनडीए की सरकार आगे बढ रही है। सभापिि 
महोदय, भारिीय जनिा पाटटी की सरकार ने ्ैवज्ािनक और सूक्म आयोजन के साथ देश के कृिष 
के्त् के मानििंत् को बदलने का प्रयास िकया है और बहुि सारे नए initiative भारिीय जनिा पाटटी 
की सरकार ने िलए हैं। िसफ्ण  योजनाएं देकर हम आगे बढे, ऐसा नहीं है। प्रधानमंत्ी जी ने अपने 
भाषर में कहा था िक ्वष्ण 2022 में जब देश की आज़ादी के 75 साल पूरे हो जाएंगे, उस वक्त 
हम िकसान की आय को दोगुना करने का प्रयास करेंगे। इस पर बहुि सारी िटपपिरया ं आईं िक 
यह कैसे होगा, यह असभं्व है। सभापिि महोदय, अपनी-अपनी सोिं होिी है, मगर सरकार ने 
इन सारी िटपपिरयों को भी एक रिंनातमक और सकारातमक रूप से लेिे हुए, मौन रहकर और 
योजना बनाकर आगे बढने का िनर्णय िकया और ये जो initiative िलए, ्व े initiative अब आंकडों 
के रूप में भी िदखाई पडिे हैं। सरकार ने घोषरा की थी िक हम बहुि सारी योजनाएं लाकर, 
बहुि सारी िंीज़ों को समािहि करिे हुए िकसानों की आय को दोगुना करेंगे। हमने इसको िसफ्ण  
शबदों िक सीिमि नहीं िकया है। मैं इस सभागहृ के माधयम से देश की जनिा का धयान आकृ्टि 
करना िंाहिा हंू। ्वष्ण 2009 से 2014 िक कृिष का बजटीय आ्वटंन 1, 21,082 करोड रुपए था। 
मैं एक बार िफर िरपीट करिा हंू िक ्वष्ण 2009 से 2014 िक कृिष का बजटीय आ्वटंन 1, 21,082 
करोड रुपए था और ्वष्ण 2014 से 2018 िक ्वह बढकर 2,11,694 करोड रुपए हो गया। कृिष 
बजट में 75 प्रििशि की ्ृविद्ध करने का काम भारिीय जनिा पाटटी की नरेनद्र मोदी सरकार ने, 
एनडीए सरकार ने िकया है। इसके अला्वा सूक्म चसिंाई कोष के िलए 5,000 करोड रुपए, डेयरी 
के िलए 10,000 करोड रुपए, कृिष बाज़ार के ि्वकास कोष के िलए 2,000 करोड रुपए, मतसय 
ए्व ं जलीय ि्वज्ान के िलए 7,550 करोड रुपए और पशुपालन के िलए 2,450 करोड रुपए िदए 
गए हैं। कृिष को टोटल एक ब्लॉक मानकर ि्विंार करें, िो एक बहुि बडे बजट का आबटंन 
भारिीय जनिा पाटटी की सरकार ने िकया है। सभापिि महोदय, ...(व्यवधाि)...

श्री िािस रंजि भूमि्या (पष्चि मी बगंाल): सर, हमने रूल 267 के िहि नोिटस िदया है। 
...(व्यवधाि)...

MR. CHAIRMAN: No, please. We are in the debate. ...(Interruptions)... We are 
in the debate, please. ...(Interruptions)...

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS; AND THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING 
(SHRI VIJAY GOEL): Sir, they want to disturb the House. ...(Interruptions)... They 
want to disturb the House. ...(Interruptions)...
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MR. CHAIRMAN: This is not the way. Please, आप लोग बठै जाइए। ...(व्यवधाि)...  
What happened? ..(Interruptions).. I have answered you three times. आप सब लोग 
अपनी जगह पर जाइए। यह पद्धिि नहीं है। Have you Come to disturb the House? 
...(Interruptions)... What is this? What is happening? ...(Interruptions)... Suddenly, 
what happened to you? ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, this issue is a very important issue. 
...(Interruptions)...

श्री मवज्य गो्यल: यह कोई िरीका है? ...(व्यवधाि)...

SHRI PRASANNA ACHARYA (Odisha): Sir, farmers' issue is an equally 
important issue. ...(Interruptions)...

MR. CHAIRMAN: Yes, the farmers' issue is a burning issue of the country and 
you are now obstructing it. आप लोग जाइए। Please go to your seats. ...(Interruptions)... 
यह पद्दिि  नहीं है। ...(व्यवधाि)... This is not the way, please. ..(Interruptions).. I have 
to name you. Don’t allow it to go to that situation. ..(Interruptions).. Three times 
I have explained. ..(Interruptions).. You can't come to the Well of the House and 
take the House to ransom. The entire House wants to discuss the farmers' issue and 
you want to ...(Interruptions)... 

सवास्थ्य और पमरवार कल्याण िंत्री (श्री जगत प्रकाश िड्ा): सर, यह कया िरीका है ि क 
पा ंिं लोग सारे हाउस को custody में ले लेंगे। ...(व्यवधाि)...

SHRI MANAS RANJAN BHUNIA: * 

MR. CHAIRMAN: No, no; this will not go on record. It will go on record that 
these people came to the Well of the House. That should go on record tomorrow. 
..(Interruptions).. 

SHRI MANAS RANJAN BHUNIA: *

िािव संसाधि म वकास िंत्री (श्री प्रकाश जावडेकर): आप िंिंचा कयों नहीं होने दे रहे हैं? 
...(व्यवधाि)...

MR. CHAIRMAN: Please go to your seats. ..(Interruptions).. Please go to your 
seats. ..(Interruptions).. This is not the way. The entire country is watching you. Live 
telecast is on. Please don’t create an impression that you are obstructing the House 
and also do not want to discuss about kisans. ..(Interruptions).. By force I will not 
allow anything. ...(Interruptions)... Even tomorrow if you do this, you cannot dictate 
to me. ...(Interruptions)... Do you understand my point? ...(Interruptions)... This is 
not going on record. ...(Interruptions)...

*Not recorded



Short Duration [7 August, 2018]   Discussion 311

SHRI MANAS RANJAN BHUNIA: * 

MR. CHAIRMAN: You are unnecessarily wasting your energy. ...(Interruptions)... 
Is this democracy? ...(Interruptions)... Is this democracy? ...(Interruptions)... What are 
you talking? ...(Interruptions)... The debate has started. ...(Interruptions)... You have 
unnecessarily come into the Well and you are creating disturbance in the House. 
...(Interruptions)... Trinamool Members, please go to your seats. ...(Interruptions)... 
Please go to your seats. ...(Interruptions)... Please go to your seats. ...(Interruptions)... 

SHRI MANAS RANJAN BHUNIA: * 

MR. CHAIRMAN: This is not the way. ...(Interruptions)... This is most uncivilised, 
unruly, undemocratic conduct ...(Interruptions)...

THE MINISTER OF LAW AND JUSTICE; AND THE MINISTER OF 
ELECTRONICS AND INFORMATION TECHNOLOGY  (SHRI RAVI SHANKAR 
PRASAD): Sir, this is an important debate. ...(Interruptions)... Amit Shahji is speaking. 
...(Interruptions)... He is the President of the Party. ...(Interruptions)... He must be 
allowed to speak, Sir. ...(Interruptions)... What is this, Sir? ...(Interruptions)... They 
will say everything and will not allow us to speak. ...(Interruptions)... What is this 
happening? ...(Interruptions)...They will say everything. ...(Interruptions)... 

श्री प्रकाश जावडेकर: सभापिि  महोदय, िंिंचा शुरू हो गई और आपने वय्वसथा दी है, वय्वसथा 
के िहि ही कल ि ्वषय लेने ्वाले हैं। ्व े बठै गए ...(व्यवधाि)... अिनल जी का भाषर शुरू हुआ 
...(व्यवधाि)... अिंानक ि फर कया हो गया? ...(व्यवधाि)... 

MR. CHAIRMAN: Shri Amit Shahji, please continue. ...(Interruptions)... Please 
sit down. ...(Interruptions)... Manish Guptaji, you are a senior Member. Please advise 
your Members. ...(Interruptions)... This is not the way. ...(Interruptions)... The debate 
has already started. ...(Interruptions)... The speaker is on his legs and then you come 
in between. I was still considerate and then said that I am going to allow it.

Then suddenly you get something and you get up and disturb the House. 
What is this? This is not fair. Please go to your seats. Please go to your seats. 
...(Interruptions)... 

SHRI MANAS RANJAN BHUNIA: * 

MR. CHAIRMAN: This is the attack. ...(Interruptions)... Why are you wasting 
your energy? ...(Interruptions)... Members, please put on your earphones. You will 
be able to hear. ...(Interruptions)... This will not go on record. ...(Interruptions)...

SHRI VIJAY GOEL: Sir, name them one by one. ...(Interruptions)... 

*Not recorded
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MR. CHAIRMAN: Please go to your seats. I will not go by dictation of one 
party. This House belongs to all the political parties. There is a system. There is a 
rule. ...(Interruptions)... Please go to your seats. You are in the Well of the House. 
...(Interruptions)... Please go to your seats. Trinamool Members, please go to your 
seats. ...(Interruptions)... Nothing is going on record. 

SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Is this democracy? ...(Interruptions)... Is this a democratic right 
to disturb the House? ...(Interruptions)... Is it a democratic right? ...(Interruptions)... 
I am not going to allow that. ...(Interruptions)... Even tomorrow morning offer I 
have given ...(Interruptions)... I am not on that...(Interruptions)... It is going to be a 
discussion on Uttar Pradesh ...(Interruptions)... The girls' hostel issue. ...(Interruptions)... 
Let me clarify it. Tomorrow, we are going to take up in the first hour the Deoria 
issue. ...(Interruptions)... That happened in Deoria in Uttar Pradesh. ...(Interruptions)... 
That is the issue I have taken up. ...(Interruptions)...

SHRI VIJAY GOEL: Sir, name them one by one... सर, ऐसे कैसे हाउस िंलेगा? 
...(व्यवधाि)... 

MR. CHAIRMAN: I am giving them an opportunity. Please go to your seats. 
...(Interruptions)... Please go to your seats. ...(Interruptions)... The entire country is 
watching you. ...(Interruptions)...

श्री रमव शंकर प्रसाद: सर, यह democracy के साथ कया हो रहा है? हम उनकी बाि सुनिे 
हैं ...(व्यवधाि).... हमारे राष्ट्रीय अधयक् बोल रहे हैं, गभंीर ि ्वषय पर बोल रहे हैं ...(व्यवधाि)...

MR. CHAIRMAN: Tomorrow, in the first hour, we are going to take up 
discussion on Deoria, the girls' hostel issue. ...(Interruptions)... That has been agreed 
upon. ...(Interruptions)... 

श्री रमव शंकर प्रसाद: सर, यह ि कसान ि ्वरोधी काम हो रहा है। ...(व्यवधाि)... 

MR. CHAIRMAN: I adjourn the House to meet after ten minutes. 

The House then adjourned at fourteen minutes past two of the clock,

The House reassembled at twenty-four minutes past two of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Now, Shri Amitbhai Shah. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, we have given notice. ...(Interruptions).. 
Please take it up. ...(Interruptions)...

*Not recorded
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MR. CHAIRMAN: I have to name you people. ...(Interruptions).. It will be bad 
in your history. ...(Interruptions)... That will go on record. ...(Interruptions)... Please 
understand. ...(Interruptions)... You are obstructing the House. ...(Interruptions).. The 
entire country wants to see some debate on agriculture. ...(Interruptions).. Then 
afterwards, there is a discussion on the issue of Scheduled Castes and Scheduled 
Tribes. ...(Interruptions)... Hon. Members, under Rule 255 - Withdrawal of Member, 
"The Chairman"... ...(Interruptions)... When the Chair is on his legs, you do  
not bother about that also. ...(Interruptions)... What is this? Please go to your 
seats. Last time I am telling you, please go to your seats. This is not the way. 
...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir, this is very important. ...(Interruptions)...

MR. CHAIRMAN: Not important, nothing. ...(Interruptions)... I have seen it. 
...(Interruptions)... There is nothing important but still I said we will consider it. 
...(Interruptions)... 

SHRI MANAS RANJAN BHUNIA: But, Sir, this is an important issue. 
...(Interruptions)...

MR. CHAIRMAN: You do not even bother about it. ...(Interruptions)... We 
have to discuss about the issue of SCs/STs. ...(Interruptions)... The entire country 
is looking for that Bill. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: We are here to protect the democratic rights 
of the people of India. ...(Interruptions)...

MR. CHAIRMAN: Also, the farming community is agitated. ...(Interruptions)... 
You just want to do politicking. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Apart from democratic right, we want 
discussion. ...(Interruptions)... Please, from you, Mr. Chairman,.....(Interruptions)... 

MR. CHAIRMAN: Is it the way? You are an educated man. Is it the way? 
When the discussion started, in between the debate, you get a mood and suddenly 
you stand up and speak. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: I raised it in the first hour. ...(Interruptions)... 

MR. CHAIRMAN: What happened then? ...(Interruptions)... I answered and you 
sat down. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: I raised it in the first hour. ...(Interruptions)...
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MR. CHAIRMAN: You are saying something which you had raised and I answered 
and you sat satisfactorily. Then, all of your Members also sat satisfactorily. Then, 
the discussion started. Suddenly, you got a mood. I do not know what the reason is. 
...(Interruptions)... Then, under Rule 255, the Chairman may direct ...(Interruptions)... 
No question. ...(Interruptions)... The Chairman may direct any member, whose conduct 
in his opinion is grossly disorderly, to withdraw immediately from the Council 
...(Interruptions)... and any member so ordered to withdraw shall do so forthwith and 
shall absent himself during the remainder of the day's meeting. ...(Interruptions)... 
Yes, please. ...(Interruptions)... You just convince them. ...(Interruptions)... Nobody 
is interested. ...(Interruptions)... I am not interested in naming. ...(Interruptions)... I 
am also not interested in naming. ...(Interruptions)... That is the most unfortunate 
thing. ...(Interruptions)... So, do you also support them? ...(Interruptions)... Do you 
support them? ...(Interruptions)... 

SHRI MADHUSUDAN MISTRY (Gujarat): *

SHRI MANAS RANJAN BHUNIA: * 

MR. CHAIRMAN: Nothing shall go on record. ...(Interruptions)... Nothing 
shall go on record either here or there. ...(Interruptions)... आप लोग बैठ जाइए। 
...(व्यवधाि)... ...(Interruptions)... What is it? ...(Interruptions)... Please sit down. 
...(Interruptions)... Ask your Members to sit down. ...(Interruptions)... Why are they 
standing? ...(Interruptions)... आप लोग बठै जाइए प्ीज़ ...(व्यवधाि)... ...(Interruptions)... 

SHRI MANAS RANJAN BHUNIA: * 

श्री म वज्य गो्यल: सभापिि जी, इसका मिलब यह हो गया ि क कोई भी पाटटी, ि कसी ि दन 
भी यह िय कर ले ि क हम हाउस को िंलने नहीं देंगे ...(व्यवधाि)... और िब पाटटी के िंाहे 
पा ंिं मेमबस्ण हों, छह मेमबस्ण हों या दस मेमबस्ण हों ...(व्यवधाि)... ्व े ्वले में आ जाएंगे और हमारे 
राष्ट्रीय अधयक् को बोलने नहीं देंगे। ...(व्यवधाि)... यह डेमोके्सी िो नहीं है। ...(व्यवधाि)... 

MR. CHAIRMAN: That is the fate of democracy. ...(Interruptions)... That is the 
fate of democracy. ...(Interruptions)... What can we do? ...(Interruptions)... 

श्री मवज्य गो्यल: जब उनको नेम िकया जाएगा ...(व्यवधाि)... िब बाकी सब लोग उनके 
समथ्णन में खडे हो जाएंगे। ...(व्यवधाि)...

MR. CHAIRMAN: That is the fate of democracy. ...(Interruptions)...

श्री मवज्य गो्यल: इसका मिलब है िक जब भी ...(व्यवधाि)... अिमि शाह जी बोलेंगे, िब 
आप उनको बोलने नहीं देंगे। ...(व्यवधाि)... कया आप उनकी आ्वाज़ को बदं कर सकिे हैं? 
...(व्यवधाि)... कृिष, िकसान, उनकी समसयाएँ, सरकार ने उनके िलए जो िकया है, ्वह इिना 

*Not recorded



Short Duration [7 August, 2018]   Discussion 315

महत्वपूर्ण है, िजसके िलए ...(व्यवधाि)... मैं समझिा हंू िक आपको भी इसमें पार्टिसपेट करके 
भागीदार बनना िंािहए। ...(व्यवधाि)... स्वामीनाथन जी ने खुद टाइमस ऑफ इंिडया में अपने 
आर्टकल में िदया है ...(व्यवधाि)...

SHRI MANAS RANJAN BHUNIA: Sir, We are also concerned. ...(Interruptions)...

श्री मवज्य गो्यल: मेरा आपसे िन्वदेन है ...(व्यवधाि)... अब आप यह इशारों की politics 

मि कीिजए। ...(व्यवधाि)...

श्री रमव शंकर प्रसाद: सभापिि जी, ि्वपक् नहीं िंाहिा है िक िकसानों पर िंिंचा हो 

...(व्यवधाि)... खेिी पर िंिंचा हो ...(व्यवधाि)... िकसानों के भि्वष्य की िंिंचा हो ...(व्यवधाि)... 

मैं यह स्वाल पूछना िंाहिा हंू िक ...(व्यवधाि)... आज इिनी बडी िंिंचा हो रही है ...(व्यवधाि)...

माननीय अधयक् जी बोलेंगे, ्व े बोलेंगे ...(व्यवधाि)... ्वह िंिंचा होने से कयों रोका जा रहा है? 

...(व्यवधाि)... सर, यह एक नई परंपरा है। ...(व्यवधाि)... रूचलग पाटटी के राष्ट्रीय अधयक् 

...(व्यवधाि)... जो इस सदन के सममाननीय सदसय हैं, उनको बोलने नहीं िदया जा रहा है। 

...(व्यवधाि)...

श्री सभापमत: आप लोग अपनी सीटस पर जाइए। ...(व्यवधाि)...

श्री रमव शंकर प्रसाद: यह िो कमाल हो गया। ...(व्यवधाि)...

श्री सभापमत: मो. नदीमुल हक जी, अहमद हसन जी, श्ीमिी शा ंिा क्त्ी, डा. शा ंिनु सेन 

...(व्यवधाि)... श्ी शुभाशीष िंक््विटी, श्ी रीिाब्रिा बनजटी, श्ी अबीर रंजन िबस्वास ...(व्यवधाि)... 

आप अपनी सीटस पर जाइए। ...(व्यवधाि)... Please go to your Seats. ...(Interruptions)... 
Please go to your seats. ...(Interruptions)... All these people, please go to your seats. 
...(Interruptions)... All these people, please go to your seats. ...(Interruptions)... These 
people, those names have read, they will go to their seats, please. ...(Interruptions)...  
प्ीज़, आप लोग अपनी सीट पर जाकर बठै जाइए। ...(व्यवधाि)... कया यह डेमोके्सी है? 

...(व्यवधाि)... ्वले में आना डेमोके्सी है? ...(व्यवधाि)... देश का मज़ाक ...(व्यवधाि)... कर 

रहे हैं। ...(व्यवधाि)... आप लोग लोकिंत् का ...(व्यवधाि)... मजाक कर रहे हैं। ...(व्यवधाि)...

ऐसा मि कीि जए। ...(व्यवधाि)...

SHRI MANAS RANJAN BHUNIA: Sir, we are also concerned.... ...(Interruptions)... 

श्री म वज्य गो्यल: सभापिि  जी, आप सभी पाटी के नेिाओं को एक-एक ि मनट देकर पूछ 

लीिज ए ि क इन हालाि में कया करना है? ...(व्यवधाि)... Let all the party leaders express 
their views about this situation. ...(Interruptions)... 

MR. CHAIRMAN: Please. ...(Interruptions)... Parliamentary Affairs Minister, 
as a Chairman, I can only advice. Then, I can only caution. Then, I can seek the 
co-operation of the people. ...(Interruptions)... It is a very important issue which is 
concerning, the larger sections, the farmers across the country are for discussion. 
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...(Interruptions)... There are some important issues, and I said that it will be taken 
up tomorrow, the other one. ...(Interruptions)... And, then, I also took the names and 
asked them to go to their seats. ...(Interruptions)... Other than this, what the Chairman 
can do? And, if people come to the Well and then say, 'Let the democracy go to 
hell', then, what can we do? ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: Sir,... ...(Interruptions)...

MR. CHAIRMAN: I would like to have the advice of various parties. Anand 
Sharmaji, what is it you want to do? ...(Interruptions)... The Chair seeks your advice 
also. ...(Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, once the House is in order, 
the discussion can resume. Unfortunately, the Members are agitated over some issue. 
The Chairman has said that the discussion can take place tomorrow. But, now the 
Members, they are not satisfied. Once the House is back in order, we can resume 
the discussion. We are for the discussion. We are very clear about it.

MR. CHAIRMAN: I heard you. Now, Dr. K. Keshava Rao. What is your advice? 

DR. K. KESHAVA RAO (Andhra Pradesh): I have no suggestions to offer. 
...(Interruptions)...

MR. CHAIRMAN: Right. Shri Prasanna Acharya. 

श्री प्रसन्न आचा्य्य: भाई, कम से कम सुनो िो सही। ...(व्यवधाि)... यह ...(व्यवधाि)... 
िानाशाही लगिी है। ...(व्यवधाि)... Sir, I don't deny; what they are saying is an important 
issue. But equally, the farmers' issue is also an important issue. ...(Interruptions)... 
And let the farmers' issue be discussed today. Sir, you kindly allow them to bring 
up their issue tomorrow. So, let us not prevent the House from discussing the plight 
of farmers. सरकार की आलोिंना करनी है, मुझे भी आलोिंना करनी है। ...(व्यवधाि)... हम 
भी farmers' issue पर सरकार का पदचाफाश करेंगे, यहीं से करेंगे। ...(व्यवधाि)... मेरा िन्वदेन 
है। िक आप ्वहा ँ जाइए और सरकार का पदचाफाश किरए। ...(व्यवधाि)... Let us discuss the 
farmers' issue. ...(Interruptions)... That is my clear Cut opinion.

MR. CHAIRMAN: Now, Prof. Ram Gopal Yadav.

SHRI MANAS RANJAN BHUNIA : *

MR. CHAIRMAN: It is not going on record. ...(Interruptions)... Only the name 
which the Chair calls will go on record. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA:*

*Not recorded

[Mr. Chairman]
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प्रो. राि गोपाल ्यादव (उत्तर प्रदेश): श्ीमन्, इसमें दो राय नहीं िक जो िंिंचा प्रारमभ हो 
िुंकी है, ्वह बहुि महत्वपूर्ण है। माननीय सदसय जो मामला उठा रहे हैं, उनका भी मामला 
important है, लेिकन आपने यह आ्ववासन दे िदया है िक कल इनको बोलने की इजाज़ि दी 
जाएगी। लेिकन उसमें आप एक बाि का धयान रिखएगा िक हम लोगों ने जो नोिटस िदया था, 
्वह उससे भी जयादा important था और आपने उस पर कल बोलने की इजाज़ि भी दी है। 
उसको नमबर एक पर जगह िमलनी िंािहए, मैं यह िंाहिा हँू और मैं िंाहिा हँू िक िंिंचा हो। मैं 
टीएमसी के माननीय सदसयों से भी अनुरोध करिा हँू िक ्व े अपनी सीट पर बठेै, िेंयर को obey 
करें, कयोंिक ्व े कल आपकी बाि को सुनने के िलए कह रहे हैं।

MR. CHAIRMAN: Shri Navaneethakrishnan, what is your suggestion?

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): Sir, as Prof. Ram Gopal 
Yadav has said, we can continue the discussion on farmers' issue and, then, on the 
basis of the assurance given by Mr. Chairman, it may be taken up tomorrow.

MR. CHAIRMAN: Now, Shri Ram Chandra Prasad Singh.

श्री राि चन्द्र प्रसाद ससह (िबहार): सर, िकसानों की समसया सबसे महत्वपूर्ण है ...(व्यवधाि)... 
और इस देश में िकसानों की आबादी सबसे अिधक है। यह बहुि दुभचागय की बाि है, जब िकसान 
के issue के ऊपर िंिंचा शुरू हो गई है, ...(व्यवधाि)... िो इस देश में और िरह-िरह के 
मुदे्द हैं ...(व्यवधाि)... ये िानाशाही की बाि कर रहे हैं ...(व्यवधाि)... आप ज़रा िुंप रिहए। 
...(व्यवधाि)... आप िुंप रिहए, हमको भी बोलने दीिजए। ...(व्यवधाि)...

MR. CHAIRMAN: You don't allow even other Members! ...(Interruptions)...

श्री राि चन्द्र प्रसाद ससह: सर, अगर यही िरीका रहा, िो जब भी िकसी प्रदेश का कोई 
मामला होगा, िो हाउस िंलेगा ही नहीं! ...(व्यवधाि)... इस समबनध में जो भी वय्वसथा है, 
जो भी अपने रूलस में है, ...(व्यवधाि)... आप कार्ण्वाई कीिजए ...(व्यवधाि)... और सदन को 
िंल्वाइए। ...(व्यवधाि)...

MR. CHAIRMAN: Right. Shri Naresh Gujral, do you want to Say Something? 
...(Interruptions)...

SHRI NARESH GUJRAL (Punjab): Sir, I come from a farming State. 
...(Interruptions)... So, it is important that the farmers' issue must be discussed. 
...(Interruptions)... In any case, this has been the demand of the whole House inside. 
So, I am very surprised that we are not willing to discuss the farmers' issues, 
more so when finally something has been done for the farmers after fifty years.  
It is important that the farmers should know what the Government is trying to do 
for them.

MR. CHAIRMAN: Now, Shri Sanjay Raut.
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श्री संज्य राउत (महाराष्ट्र): सर, िकसानों का ि्वषय सबसे महत्वपूर्ण है, ...(व्यवधाि)... 
महाराष्ट्र के िलए भी, देश के िलए भी, ...(व्यवधाि)... कयोंिक सबसे जयादा िकसानों ने आतमहतया 
महाराष्ट्र में की है। ...(व्यवधाि)... मुझे लगिा है िक अिमि शाह जी ने जो ि्वषय उठाया है, 
उस पर िंिंचा होनी िंािहए। ...(व्यवधाि)...

MR. CHAIRMAN: Now, Shri C. M. Ramesh.

SHRI C. M. RAMESH (Andhra Pradesh): Sir, I agree with whatever Prof. Ram 
Gopal has said. Both are important subjects. Why cannot we have an urgent talk to 
their Leader and then meet after 10-20 minutes? ...(Interruptions)...

MR. CHAIRMAN: We have already done it.

SHRI C.M. RAMESH: Suspension is not the solution.

MR. CHAIRMAN: We have done it. I will never do anything by force 
...(Interruptions)...

SHRI C. M. RAMESH: Sir, call the Leader and discuss for 10-20 minutes. 
...(Interruptions)... 

MR. CHAIRMAN: Right. You may discuss it. If you want to discuss, discuss 
with them. I have already adjourned the House and requested the Leaders also to 
discuss. Now, Shri D. Raja. If anybody wants to discuss, he is free. I am ready to 
go by that also. ...(Interruptions)... 

SHRI D. RAJA (Tamil Nadu): Sir, I agree with what Prof. Ram Gopal Yadav 
has said. The issues are very important. ...(Interruptions)...

श्री म वज्य गो्यल: सर, ्व े राजा साहब को सुन सकिे हैं ...(व्यवधाि)...

श्री सभापमत : आप उनकी ि िंनिा मि कीि जए। मंत्ी जी, आप बिै ठए। Whatever may be, 
why should the other Member get into that. ...(Interruptions)...

SHRI D. RAJA: Sir, the farmers' distress is a national concern. The whole House 
will have to discuss it. We even used to ask for a special Session to discuss...
(Interruptions)... Now, Prof. Ram Gopal Yadav has given a concrete suggestion. 
...(Interruptions)... If you agree to listen to them tomorrow, they can agree for that 
and we can resume our discussion. That is for the Chair; you should assure them 
that you will discuss their issue also. 

MR. CHAIRMAN: Shri Satish Chandra Misra. Please. ...(Interruptions)... 

श्री सतरीश चन्द्र म िश्ा (उत्तर प्रदेश): सर, ि कसानों का मसला काफी इमपॉटटेंट मसला है। 
हमारी पाटटी उस पर िंिंचा करने के िलए िैयार है।
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PROF. MANOJ KUMAR JHA (Bihar): Mr. Chairman, Sir, I think I was also 
one of the core signatories for the motion on behalf of my party on Short Duration 
Discussion. We wanted to mystify or de-mystify the spectacle of Minimum Support 
Price. ...(Interruptions)... I have no disagreement with them, but what happens, Sir, 
is that history comes to mock us time and again. In this House, there have been 
Ministers who said, 'disruption is a strategy'. So, I believe that we should look at 
it in totality. ...(Interruptions)...

श्री सुशरील कुिार गुप्ता (राष्ट्रीय राजधानी के्त् दिल्ी): सर, मैं कहना िंाहंूगा ि क पहले 

पा ंिं-साि ि मनट का समय इनको दे दें और ि फर बाकी की काय्ण्वाही को आगे बढाएं। ये लोग 

अगर पहले कुछ बोलना िंाहिे हैं, िो बोलने दें।

SHRI ELAMARAM KAREEM (Kerala): Sir, two issues are important. The 
House should run smoothly. You please assure them and give some time to them. 
...(Interruptions)... 

MR. CHAIRMAN: Hon. Members, before I adjourn, I want to tell the House 
that this is the first item - the farmer's problem. The second item is SC/ST which 
we all have been demanding for years together and that which has been approved 
by the Lok Sabha. ...(Interruptions)... That will be taken up. If you are interested, 
then, allow the House to run. ...(Interruptions)... If you are not interested, I adjourn 
the House till 3.00 p.m. 

The House then adjourned at forty-two minutes past two of the clock.

The House reassembled at three of the clock,
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Let us continue with the discussion on the recent increase 
in MSP on agricultural crops and challenges in agricultural sector.

SHRI MANAS RANJAN BHUNIA: Sir, I have given notice under Rule 267. 
...(Interruptions)...

MR. CHAIRMAN: Nothing should go on record. ...(Interruptions)...

SHRI MANAS RANJAN BHUNIA: *

MR. CHAIRMAN: Say, attack on democracy. Attack on Parliament. Attack in 
the Well of the House. ...(Interruptions)... Will you please respect the Chair for a 
minute? ...(Interruptions)... 

*Not recorded
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Hon. Members, I wanted to take up important issues. Accordingly, the Business 
Advisory Committee has agreed to have discussion on challenges in agricultural 
sector, recent hike in the MSP, etc. The second one is about the State of economy 
and problems connected with that. Both have been admitted. One was slated for 
yesterday. But, it could not be taken up yesterday. So, it is slated for today. And, 
the other one is to be taken up tomorrow. There are other issues which have been 
slated for taking up one-after-the-other.

As far as Zero Hour is concerned, I have been admitting almost all Zero Hour 
submissions. First opportunity is given to Members who have not got any opportunity 
so far. Second opportunity is given to those Members who have got only one 
opportunity. And, third one is depending upon the importance of the issue. Some 
Members have given notice today also for Zero Hour submissions. Some have been 
listed for taking up today. And, some have been listed for tomorrow or can be listed 
for tomorrow. But, in between the Short Duration Discussion, I have allowed to raise 
a point and I have also answered to that point. Then, the discussion started and went 
on for six minutes. After that, some Members entered into the Well of the House. 
I adjourned the House twice, appealed to them thrice and also taken opinion of all 
Members. Members are unanimous as far as the discussion is concerned; they are 
all ready. But, Members are divided on possible action to be taken up. I have also 
informed the House about the important Bill which is agitating the minds of the 
people; various political parties are also agitating outside and the Bill was approved 
by the Lok Sabha. I permitted it as a Supplementary List of Business. It is relating 
to SC/ST. I also asked the Government to take it up on priority. I told the Minister 
of Parliamentary Affairs that other Bills can wait for a little time, but you circulate 
this Bill first. That is the situation. I have also informed about this to the House. 
But, still, Members of one political party enter into the Well, shout slogans and 
defy the Chair. So, I have no other way other than adjourning the House till 11.00 
am tomorrow. The discussion will continue tomorrow.

The House is adjourned till 11.00 am tomorrow.

The House then adjourned at three minutes past
three of the clock till eleven of the clock on

Wednesday, the 8th August, 2018

[Mr. Chairman]


